ri TEM NO. 101 COURT NO. 3 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 5747-5749 OF 2000

M S. GOPAL ZARDA UDYOG & ORS. Appel I ant (s)

VERSUS

COWNR. OF CENTRAL EXCI SE, NEW DELHI Respondent ( s)

(Wth office report )

WTH Civil Appeal NO 1878-1880 of 2004

(Wth appln(s) for stay and with office report)
Date: 20/09/2005 These Appeals were called on for hearing today.

CORAM :

HON BLE MR
HON BLE DR

HON BLE MR

For Appellant(s) M. Joseph Vellapally, Sr. Adv.
in CA 5747-5749 M. Vivek Kohli, Adv.
of 2000 M . Subranoni um Prasad, Adv.
M. Manoj Qupta, Adv.
in CA 1878-1880 M. A. Subba Rao, Adv.
of 2004 M. Rupesh Kumar, Adv.
M. P. Parneswaran, Adv.
For Respondent(s) M. A Subba Rao, Adv.
in CA 5747-5749 M. Rupesh Kumar, Adv.
of 2000 M. P. Parneswaran, Adv.
in CA 1878-1880 M. Joseph Vellapally, Sr. Adv.
of 2004 M. Vivek Kohli, Adv.

JUSTI CE S. N. VARI AVA

JUSTI CE AR LAKSHVANAN

JUSTI CE S. H KAPADI A



M . Subranoni um Prasad, Adv.

M. Manoj CGupta, Adv.

UPON hearing counsel the Court nmade the foll ow ng

peari ng for

er

Si ngh)

Mast er

ORDER

M. Joseph Vel | apal |y, | ear ned
t he

Appel | ants in CA  Nos.5747-5749 of 2000

and

seni or

for

counsel ap

Respondent

Nos. 1878-1880 of 2004 commenced his arguments at 3.10 P.M and had not

concluded till 4.00 P.M when the Court rose for the day |eaving the natt

as part-heard.

(K. K. Chaw a)

Court Master

(Jashbir

Court



